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Amouny Ratio ot
Particulars of Investments old ng
B. Co-operative Sector— (Rs, lakhs) £%)
1. Debentures of Co-operative Land Mortgage Banks 15,08-56
2. Debentures of Co-operative| Housing Corporation 10:00
3. Debentures of Co-operative| Bank . . . . 23°49
4. Loans to Co-operative Ho mg Finance Societies and
Sugar Factories . . . 13,5668
5. Deposits with Co-operative |Banks . . 1,00°00
6. Loans to Co-operative Industrial Estates . . . 614
30,04 87 43
C. Loint Sector— |
1. Dcbentures of Oil India Itd. (in which Government
holds 50 % of the Share Caplta.l) . . . 7,13°20 -0
D. Private Sector—
1. Debentures, Preference and|Ordinary Shares 135,92°39 19:2
- Granp TorAL .. 707,59°64 100-00
corresponding period 1st April 1962 to
FALL IN THE BUSINESs OF L.I 31st March 1963,
559. Surt RAM SINGH: Will the (b) and (c) The Corporation has

Minister of FINANCE be pleas

state:

(a) whether it is a fact th t the
business transacted by Life
Insurance Corporation of Ind1a uring
the recent past has recorded g fall of
nearly Rs. § crores;

for
been

(b) if so, whether the cause
thig fall in business have

analysed; and

(c¢) what steps Government , pro-
pose o take to step up the business
of the Life Insurance Corporation of
India?

Tue MINISTER or FINANCE
(Sarr T. T. KRISHNAMACHARI): | (a)
Yes, Sir, The business during th year
1963-64 was lower by nearly Rs.
crores than the business durin f the

analysed the causes and is taking
steps to achieve a  satisfactory
increase in business. Government are
also in touch with the Corporation
and are studying the situation care-
fully.

12 NoonN

CALLING ATTENTION TO A

MATTER or URGENT PUBLIC
IMPORTANCE

SITUATION ARISING OUT OF THE PRO-
POSAL OF THE ((GGOVERNMENT TO SET
UP A LEPROSARIUM AT AGRA

SHRIMATI SHAKUNTALA PARAN-
JPYE (Nominated): Sir, I beg to call
the attention of the Minister of Health
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tc the situation arising out of the
proposal of the Government to set up
a Leprosarium at Agra.

MRr. CHAIRMAN: It is a long state-
ment. Doeg the House want the whole
statement to be read?

Surt A, B. VAJPAYEE (Uttar Pra-
desh): A gist may be given. What
about the controversy that was
going on regarding this Leprosarium?

THE MINISTER or HEALTH (Dr.
‘SusHiLa NAvYAR): Sir, with your per-
mission I will give a summary but
lay the Statement on the Table of
the House.

The proposal was initiated in 1961
when Dr. Mivazaki, a Japanese
Doctor, came as a WH.O. Consultant
to India, In Japan the Christian Mis-
slonaries have done a lot of work to
help the fight against leprosy and the
Japanese have set up a Buddhist
Mission called JALMA, Japanese
Mission for Leprosy in Asia and their
hope is that they will help fight
leprosy out of Asia. We received this
information from the Prime Minister’s
Office, External Affairs Ministry, in
1962 that the Japanese Mission would
like to set up an institution in India
and that the External Affairs Min-
istry wanted to know the reaction of
the Health Ministry and the U.P.
Government because the institution
was to be set up in U.P, We felt at
that time that Dehra Dun would be a
better place. They had originally
thought of Dehra Dun. It could cater
for Tehri Garhwal as well as for
Hardwar where a lot of leprosy
patients go in search of either alms
or in the hope that the Ganges might
cure them. The UP. Government
suggested two or three sites in
Bijnor, Saharanpur and Hardwar
districts. Ultimately when an agree-
ment went to them, they said they
would like to have the institution at
Agra and there was an existing
Leprosy Institution there run by the
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Agra Corporation very close to the
Taj and they said they would hand
over this Institution to the JALMA
that the Corporation had agreed to
do that and the Japanese could
develop their institutions there, At
that time I stated on that proposal:
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I am not sure that the Agra
District is the best for this purpose
both from the point of view of
climate and incidence of leprosy.
The original proposal for Dehra
Dun was better as they could have
catered for patients from  hill
areas as well as from Hardwar.
However, if U.P. and JALMA like
Agra, it ig O. K. with us.”

After that we received a letter
through the External Affairs Ministry
from our Ambassador in Japan who
drew the attention of the Government
to the fact that the proposed site for
this institution is close to the Taj
Mahal and whether the Government
have considered the likely effect upon
the tourists, etc. We forwarded that
letter to the U.P. Government and the
reply of the U.P. Government was:

“The matter has been reviewed
in the light of the fears expressed
in the letter of the Indian Ambas~
sador in Japan. It has transpired
that a small leprosy Home is
already working at the site selected
for the establishment of the pro-
posed leprosy Cenre. The roaq to
the Leprosy Home does not pass
through the Taj premises and there
is complete separation and the
site cannot be called adjacent or
appurtenant to the Taj. As a matter
of faat, the proposed site is an open
place about four furlongs from the
Taj . . . "—

Actually it is 2 kilometers, it is more
than four furlongs—

“. . and its surrounding areas
and no tourist ever comes beyond
the Taj. There is thus no chance of
any danger to the tourists from the
occupants of the Leprosy Home or
the Leprosy Centre. Besides, the
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entrance to and exit from the Taj
are not on the side on which the
Leprosy Home is located |or the
Leprosy Centre is proposed| to be
located. In these circumstanges no
change in the proposed location
seems to be called for.”

‘Soon after that, objections were raised
from our Department of 'ourism
and the matter wag referred to the
late Prime Minister Pandit Jawaharlal
Nehru. He suggested a visit|to the
site,. When I visited the site, a
Deputy Minister of U.P., the| Mayor
of Agra, some Members of Parliament
and others some M.L.As. of UP. and
officers of the State Government, local
as well as from Lucknow, were all
present, We went into a thorough dis-
cussion of the matter. The alternative

was a site on the Mathurg Road
side as one enters Agra while the
proposed site is beyond the Tdj. The

U.P. leaders as well as the  officers
were very clear that it was undesira-
ble to put the institution |on the
Mathura Road side and the site
already selected was much ' better
than any other site and they decided
that the proposed institution ' should
stay at the site ‘they had |already
selected. It was in view of this that
the late Prime Minister agreed to
lay the foundation stone and 'he laid
the foundation stone on 15th Decem-
ber 1962. He made certain suggestions
about access to the Taj f?om the
leprosy centre being made still more
difficult, etc. but he laid the founda-
tion stone. At the foundatior# stone
laying ceremony he stated:

“One question I might mention
about the location of this| mission
here. As I speak to you, in front of
me I can see the Taj Maghal and
some people raised the gbjection
that it is too near the Taj Mahal.
We went into that and decided in
favour of keeping this location
because it is not very near, it is
some distance away and ac to it
from the Taj Mahal is not parti-
cularly easy.”
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After that, in July 1964 this year,
some more objections were ralsed.
The Eduction Minister had a meeting
with myself, the Chief Minister of
U.P. and the Transport Minister
along with the officers, A lot of dis-
cussion took place and I think the
Education Minister also contacted the
Japanese—JALMA—people and at the
end of it, the Education Minister
agreed that we should have only
indoor patients and research acti-
vities in this Institute and that we
should let the project remain as it is.
He said he had talked to the Prime
Minister, Shri Lal Bahadur Shastri,
and he had also agreed to it provided
that if at a later date it was found
that there wag any adverse effect on
tourists or any adverse world opinion,
we retain the right to change the
location. We passed on this letter to
the Japanese, They accepted these
conditions. After that they were
allowed to deposit the money and the
work was enfrusted to the UP.
P.W.D. and the construction started.
The work is in progress, I understand
the residential quarters are four to
five feet above the foundation and
the Research Institute has also come
above the grounq level, Recently
some more objections have been raised
and all these facts as before the
Cabinet and the matter is under the
consideration of the Cabinet.
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SHrRIMATI SHAKUNTALA PARAN-
JPYE: I would like to know how
many patients were being treated in
the original Leper Home and how
many patients are supposed to be
treated after this new Leper Home if
and when comes into existence?

Dr. SUSHILA NAYAR: The exist-
ing one is for 60 patients. From time
to time there are more than that
number—80 or more. The proposed

indoor capacity at present is meant
for 100.
Dr. M. M. S. SIDDHU (Uttar

Pradesh): May I know whether the
Japanese in charge of the Leprosy
Centre had expressed preference for
a site different from the one ag pub-
lished in the “Indian Express”? -
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Dr. SUSHILA NAYAR: No, Sir,
they have located this site and they
are very keen that this site should
be retained.

Dr. M. M. 8, SIDDHU: May I ask
one other question? When there were
about sixty inmates already there,
did it ever effect the tourist traffic
%0 the °‘Taj’ nearby in the same
locality?

Dr. SUSHILA NAYAR: Sir, it is
very difficuit for me to say anything
about{ it. There have been some
beggars near the ‘Taj’ from time to
time, which was not desirable but,
obviously, no objection has been
voiced in public.

Surt FARIDUL HAQ ANSARI
(Uttar Pradesh): Sir, after listening
to the long statement by the hon.
Minister may I know whether she
realises that the tourists who come to
visit the “Taj’ fram all over the world
will naturally feel about this leprosy
home being near that beautiful place
and it may have -san effect an our
tourist trade?

Dr. SUSHILA NAYAR: Well, Sir,
the tourists that come are not quite
so subject to irrational fear as some
of us seem to be. In fact, Sir, about
half a dozen of them were at one
time questioned by some workers
when they were at the ‘Taj’. They
were askeq that if there was that
leprosy institution there they would
have any objection. They said: “What
objection can we have to your insti-
tutions? How are we concerned as to
what institutions you like to keep
here?”

Pror. M. B. LAL (Uttar Pradesh):
From the statement made by the
Health Minister I gather that there
was a leprosy home there treating
sixty to eighty patients. Now we are
having a cenire there which will be
treating about a hundred patients. So
there is much ado about nothing, I
should say. We are already having a
home treating 60 to 80 persons. Now
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we will be having a centre to treat
about a hundred persons, I do not
think that that way the problem will
be solved. Will the Minister not con-
sider the need of retaining this home
as it is and opening 5 centre at some
other place accommodating about a
hundred patients so that near about
two hundred patients may be treated?

Dr. SUSHILA NAYAR: Well, Sir,
it is not for the Minister to take any
decision in this matter. The U.P. Gov-
ernment was the active partner in this
project, because the Japanese will
run it for five years and after that it
will have to be taken over by the
U.P. Government, The U.P. Govern-
ment found that the present home is
very ugly, ill-equipped and too close
to the “Taj’, and they wanted to shift
it a little further away and make it
into a better institution.

SHRIMATI SHAKUNTALA PARAN-
JPYE: Sir, I want to know—a part of
my question has been covered by
Prof. Lal—another thing; I would
like to know how much money will
it involve and if the Japanese Mission
is going to foot the entire bill, or is
the Government also contributing
towards it?

Dr. SUSHILA NAYAR: Sir, 1
could not give the exact amount that
it will cost. They have deposited
initially five lakhs of rupees. They
are going to foot the entire cost of
construction and the running expenses
for the first five years. They are
bringing a good deal of very elaborate
and costly equipment also.

Surr M. S. GURUPADA SWAMY
(Mysore): The hon. Minister saiq that
the fears were not well founded, were
not very rational. I think we are not
proceeding on the basis whether the
idea of locating the leprosy home is
rational or irrational. I do not think
the tourists of the world proceed on
the basis of the rationality of a thing.
I do not know why it does not strike
them that the very idea of locating
the leprosy home near the ‘Taj' itself
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is ugly. Therefore may I know Dr. SUSHILA NAYAR: Well, Sir,

whether even now—it is not latp—
the Minister will see to it that this
leprosy home is removed from that
place in Agra and may I also know
whether no other place anywhere| in
U.P. is available to shift this leprpsy
home there?

Mr. CHAIRMAN: She said that the
matter is before the Cabinet but ...

Dr. SUSHILA NAYAR: How can I
apswer the question? The institufion
is there. Who located it? Why they
located 1t? I am not able to answer.

Pror. M. B, LAL: Of course, the
matter 1s before the Cabinet but | . .

Mr. CHAIRMAN: It is now Dr.
Sapru’s turn. F

Surr P. N. SAPRU (Uttar Pradesh):
Am I right in assuming that accgrd-
ing to the latest medical theories
leprosy is not half as contagious| as
tuberculosis, that there are forms | of
leprosy which are not contagious at
all, and if that is so, where is |the
objection to this leprosy home which
is half a mile away from the ‘Taj’?

Dr. SUSHILA NAYAR: Well,
it is true that leprosy is far less i
tious than T.B. and it requires
years of intimate contact
infection to be conveyed. But, S
is not as the hon. Member said, |the
scientific facts but it is the emotional
and psychological reactions which
are causing the problem.

Pror. M B. LAL: Sir, I wish to|say
this, As the matter is before
Cabinet, may I suggest to the Mini

form than it is kept today, there
need for an extra leprosy
somewhere near Dehra Dun,
place like that? When I say so I
conscious that while it is the responsi-
bility of the U.P. Government to look
after the problem the Centre also has
certain responsibilities with regard to
those that suffer from leprnev !

so far as the requirements of treat-
ment of leprosy in this country are
concerned, naturally it is the res-
ponsibility of the Indian Government.
Questions whether it 1s primarily the
responsibility of the State, to what
extent the Centre helps the State, such
questions are immaterial since it is a
national problerm:, and, Sir, to that
extent, wherever the institutions may
be necessary, they will be coming
up The present question 1s only with
regard to this particular institution to
be put up by the Japanese.

SHRI M. RUTHNASWAMY
(Madrasy: May I suggest that in the
interests of the tourist trade, the less
advertisement this leprosarium gets,
the better. And I am afraid it has
already had too much.

Mgr. CHAIRMAN: I take the hint
and I would stop further discussion.

SRt M. P. BHARGAVA (Uttar
Pradesh): Mr. Chairman, I just want

to ask for a clarification. There is
some misstatement.
Mr. CHAIRMAN: But the other

people have put the questions.

Surt M. P. BHARGAVA: I want a
clarification about the facts supplied.
May I know from the hon Minister
whether the foundation stone was laid
on the 15th December, 1963, and not
on the 15th December, 1962, as was
stated by her, and whether it is a fact
that since the foundation stone was
laid there have been numerous com-
plaints about the tourist traffic and
that necessitated a rethinking on this
question?

Dr. SUSHILA NAYAR: Well, Sir,
I had said that the foundation stone
was laid on the 15th December, 1963.
I do not think I said ‘1962’, and if I
had said ‘1962’ it was a slip of the
tongue. It is 1963, Sir. And may I say,
Sir, that there have been no com-
plaints from the tourists at all to the

hoet né¢ mv bnnwledon?
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AN. Hon. MEMBER:
now start coming in.

Mr. CHAIRMAN: Have you some-
thing very important to say?

They will

SHrRt AKBAR ALI KHAN (Andhra
Pradesh): With your permission, Sir,
I, just wanted to tell the Minister
that she has conceded that it is a
contagious and infectious disease and
so, from the point of view of the
patients themselves, is it not better
to have it in an open space and in a
better place?

Dr. SUSHILA NAYAR: Sir, the
place that is proposed is open and
very good, and I have already sub-
mitted that the fear of contagion is
irrational, not based on scientific
facts, that it is far less contagious
than the T.B. patients who are in our
midst. (Interruptions).

Mr. CHAIRMAN: All right, I will
carry on the discussion asg long as the
Members like and let me see for how
long this goes on. Yes, Mr. Sinha.

Surr B. K. P. SINHA (Bihar): In
view of the fact that the utility of
the proposed leprosarium has been
limited because of human psychology
on the objection of the Education
Minister and inasmuch as this lepro-
sarium shall serve only in-door
patients and its services shall not be
available to out-door patients, may I
know, would it not be proper to shift
it to some other place and make it
available both to in-door patients and
out-door patients?

Mr, CHAIRMAN: You need not
give any reply because it seems to me
from your reply that the matter is
under the consideration of the
Cabinet, and the considerations that
are being pointed out, you might
inform the Cabinet of.

(Interruptions)
Yes, 1 will allow you to speak; I

will allow everybody to speak. Yes,
. Mr, Sinha.

Surmr RAJENDRA PRATAP SINHA
(Bihar): The hon. Minister might
have given us a summary of the note
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which she is laying on the Table.
Now, in the early portion of her state-
ment she had quoted her own notings
on the file when she had objecied to
the location of this institute at Agra.

She haq suggested Dehra Dun or,
some other place. I fing that she has
changed her mind probably, or her
viewpoint, after pressure was brought
upon her from the U.P. Government.
I am not sure whether she is speaking
out today when defending the posi-
tion, her conscience or whether she
is only doing her duty as a Minister.
I would like to know from her
whether she still holds that what she
wrote at the first time on the file was
a correct statement of her, and if so,
why she does not, when there is such
great agitation and pressure, as is
evident from the House also now,
persuade the Uttar Pradesh Govern-
ment—Ilet them have some small
institution there because the founda-
tion-stone hag been laid—to shift th
location of this institution? :

Mr. CHAIRMAN: A small institu-
tion as attraction to the tourists?

Dr. SUSHILA NAYAR: May I say,
Sir, that the hon. Member has distort-
ed my statements. Sir, Dehra Dun
was not suggested by me and Agra
was not suggested by me, The gug-
gestion came from the U.P. Govern~
meant and the JALMA people to-
gether, after their inspection T prefer-
red Dehra Dun in the first instance;
but afterwards, Sir, when all the deve-
lopments had taken place, I did think
that it would be a good idea to
build the place where the late Prime
Minister had laid the foundation-
stone, particularly, Sir, when I
received a letter from the Japanese
after the objections were voiced in
the newspapers. They wrote a very
strong letter in which they said, “We
the Japanese people have great love
and faith in the people of India, but
if there is any attempt to change this
gite, where the foundation stone was
laid by Pandit Nehru, it will have a
disastrous effect upon the entire
goodwill of the Japanese People
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towards the people of India” d
they also stated—and I remember the
words because they were rather un-
usual—that it will be a firing shock to
the JALM:A, its purpose and its peopse
and so on. Sir, if I had gone to wo!
in some other country and after I h
done so much work there I was askejd
to shift, I would have felt very ba
Therefore, 1 felt for the Japane
people. For the rest, I have no i
terest as to where this Iinstitute
located,

wn

Surr SYED AHMAD (Madhya Pra-
desh): I want to put one question,
Sir. .

Mr. CHAIRMAN: You can put
more.

SHRr SYED AHMAD: I am afrai
you will not allow it. You will nat
allow me more than one gquestion.

Pror. M. B. LAL: He has allowe
you.

Mz, CHAIRMAN: Go

ahead, g
ahead
Surr SYED AHMED: Since

leprosarium is close tc The Taj an
since this apprehension hag been ext
pressed in some correspondence tha
the hon. Minister read out, will th
hon, Minister take care, supposin
that ultimately it comes to be buil
there, that the lepers do not escap
from the laproserium and ......

AN Hon, MEMBER: And go to The
Taj? |

Sarr SYED AHMAD: ..., as ofte
happens in other laprosariums, an

. pester the tourists”

Dr. SUSHILA NAYAR: May I sa
that indoor patients are not allowed t
wander out without the permlssmn o
the authorities of the institute?
Japanese people have given us
assurance that they will take ev
precaution to see that the patients d
not go outside their compound.
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Mr. CHAIRMAN: Yes, Mr. Kureel.
e e a JQ’S LR\ Y] s
sl ple =V Ol 1 (S0 )
B s S LI
Sela Ughy see jlod SelefKeu
ST IO S RN S
f -ale Uy g e &
- A kb Wle &y - B gy Selppakd
S W o S 8 aay LS g
Tt (] & 2 (Bl ondinn (A5
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2l e S M S Jw

Hs ctam g Carfeal
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ot wfa :mﬁrmlﬂa
qUIAC T G § )
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25 Wt AN IWew § @ Ae H,

+1 1 Hindi transliteration,
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I7 §F F1 wgi F oA I | R F 9
T 4ar & fF 39 aw & fad v
QY I AT qgt SET TG A |

Surr SYED AHMED: Send them to
Taj Mahal.

Mg, CHAIRMAN: Anything fur-

ther?
Tacalon faS (B9 oylas gyl
oMY gyegd o i gyl
vaslily & Jgur LK 938y 5! a0
W 93 A ey & Py K
| PY o Ggfar  _gymwyd kg &5 B &3y
et g o ey - 8 bk
ob? £ s Sulsy yap uRhiey
- ek S eefa ilidhe &Kl paR
PRIETCOTRUE b 1§ & PN R R
etyet) (o] S By LSy - a
M SRR gmy0 gl g8 4S R
QT P

R O T “ o .

ot care W ghw et
IR AW # 99 g W § A A
A OF AR § AFEIT UF FIAFT
¥ e A A awg @ Proag g
HZ ALY AT AFAT & | FT AT AT AG7 7
W § 3 0% omg & A afew
weeirE gy & & 1 AfFw ag gerar
g afi N s e fd
et ¥ W fRe AT gEQ
afteerargwar 1] .

E}

Surx SYED AHMAD: Why not shift
the lunatic asylumn of Agra also to the
vicinity of The Taj?

4+{ 1 Hindi transliteration,
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Dr. SUSHILA NAYAR: May 1
finally submit in all humility that
when there is a hospital it is much
safer for the population than when
there is no hospital? When there is
wo hospital, any patient may be going
about anywhere and nobody even
knows about it. But when there is
a hospital, the patients are under
protection and all precautiong gre
taken that a patient is not a danger.
Sir, as I said earlier, these are scienti-
fic facts, but here it is not a matter
of scientific facts but of something
else and as I have already submitted,
it is for the Cabinet to decide and
whatever the Cabinet decides, natu-
rally will be carrieq out,

Surr RAJENDRA PRATAP SINHA.:
Will she convey to the Cabinet the
viewg of this House?

Dr. SUSHILA NAYAR: The Cabi-
net will know about it,

Mr. CHAIRMAN: 1t is a great dis-
appointment to me that there is ne
more curiosity,

B

——

[y

REFERENCE TO CALLING ATTEN-
TION NOTICE RE SATYAGRAHA
BY REPUBLICAN PARTY -

S [ LIV VYR

CEME Sl 5 e (Udeoys )
d Al el ely skt
e S ol 2465 S 08 kpte 1o
29 o d’“t-j 8 L e
Ja Ut B & ame oK) e
Lui 8y LS
S el & S S ke
Ve B S A el ekeSgeel
o0l Uit - Ll LS ekad

S lp LS Kl S K



